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FEBRUARY 19, 1968

Written Answers 1614
Small Pox Fatalities
923, SHRI C. K. BHATTA-

CHARYYA:
SHRI R. R. SINGH DEO:
SHRI BEDABRATA BARUA:

Will the MINISTER OF HEALTH,
FAMILY PLANNING AND URBAN
DEVELOPMENT be pleased to state:

(a) whether it is a fact that 12,000
persons died of small box in the first
ten months of 1967; and

(b) if so, the causes therefor and
the steps taken to check it?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a)
Yes.

(b) The rise is probably due to the
periodic cyclicity of the disease
every 5-T years, the expected cycle
being 1967-68.

Concerted efforts are being made
to protect the vulnerable sections of
the population, namely children un-
der 4-5 years of age and unprotected
migratory labour population by mass
vaccination campaigns. Flying squads
are increasingly being employed by
the municipal authorities for this
purpose,

Public Undertakings

924. SHRI] YAJNA DATT
SHARMA: Will the Minister of FIN-
ANCE be pleased to state whether
Government propose to give the pub-
lic sector undertakings a statutory
set up which would help define the
precise relationship between Parlia-
ment, Government and the undertak-
ing concerned?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI): One of the re-
commendations of the Administrative
Reforms Commission in their Report
on “Public Sector Undertakings” was
the grouping of certain Public En-
terprises into statutory and Sector
Corporations, the various recommen-
tions of the Commission, including
this, are under examination by Gov-
ernment.





